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IN THE HIGH COURT OF BOMBAY AT GOA   

               LD-VC-CW-74-2020                                 

 
Jasjit Singh Dhami …. Petitioner

  
 Versus

Gokul Kumar and Ors. …. Respondents.

Shri Ryan Menezes, Advocate for the Petitioner.

Ms. Maria Correia, Advocate for Respondents no. 3 to 6. 

                                 Coram  : NUTAN D. SARDESSAI, J.
                                        Date :     3rd July, 2020

P.C.: 

Ms. Maria Correia, learned Advocate submits that she

has instructions to appear on behalf of the respondents no. 3 to 6.

2. Issue notice to the respondents no. 1 and 2 returnable

on 21.07.2020

Nutan D. Sardessai, J.
msr.
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